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Bilaspur, the 9th Decernber 2002 i

NOTIFICATION .

No.05 /BOR/2002 —In exercise of the powers conferred by sub-section (2) of Section 4 of Chhattisgarh Land
Revenue Code, 1959, hereby, appoints the places of Circuii-Court of Board of Revenuie of Chhattisgarh at Raipur and Bastar
(Jagdalpur).
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